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o n • 01 another dio StatiOn at 
B rhampore 

35, SHRI GIRIDHAR GOMANGO: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
tate: 

(a) whether there is any proposal 
with his Ministry to op n an th.r 
RadiQ Station at Berhampore (Gan-
jam) 0 i a; 

(b) if so, the details thereof; 

(c) if not, the reasons thereof; and 

(d) the policy adopt d by his Mi-
. try to open Radio Stations so far'? 

THE MINISTER OF INFORMA-
TION Aj on B OADCA. IN, suP-
PLY AND REHABILITATION (SHRI 
VAS NT SATHE): (a) No, Sir. 

(b) Does not arise. 

(c) and (d). Location of a new radio 
~tation is decided on various consi-
d rations such as ,gaps in the existing 
ervice area; density and disposition 

. f populatioIl, special requirementit 

.f the area technical feasibility, 
avail bility of talent, availability of 

e 'ources relative prior it t~s (;"In 
ailability ot frequency allocations. 

da all h Irrigation Project of 
Kor put District 

36. SHRI GIRIDHAR GOMANGO: 
.ill ~he 1\1inister of NERGY Al\;D 

IRRIGATION AND COAL be pleased 
o t ate : -

(a) th f'lteps t ken by the Govern-
m nt of Ori a fa e r y completion 

f Badanall it igation ro' ct f 
<) aput Dis ict; 

TIl I IS E OF E G 
IRRI ATION AND COAL 

ct for 
e. cu-

ND 
(SHRI 

, 1110 

A. B. A. GHANI KHAN CHAli 
DHURY): (a) and (b). '.Vhe BadanJ 
Irrigation Project report' still und r 
preparation by the Government of 
'Orissa. The delay is on account of' , 
the further field investigations re ... · 
quired. 

(C) No expenditur is anticipated 
during Hl7'9-80. 

Di ussion betwe n the G\')vernment 
of Andhra Prad h and Orissa on. 

N,eredi Barra e on River 
Van dhara 

37. SHRI GIRIDHAR GOIMANGO;· 
Win th Minister of ENE,R,G·Y AND 

IERI'" l\TION AND, COAL be pleased 
to ~tate: 

(a) \vhethel' th Governments of 
Orissa and Alldhra Prade~h discuss-
ed regarding the N eredi barrage on 
river Vansadhara before clearance of 
th pr'Dject report; 

(b) if so, subject of the discussion 
and decision thereof; 

(c) is it a fact that due to that bar-
rage, large numb r of villages and 
lands are ilkely to be submerged; and 

(d) if so, the measures taken by 
both the Governments to prote~t 
thE;\m? 

THE ]\ INISTER 'OF ENERGY AND 
JRHIGATION AND COAL (SHRI 
A. B. A. GHANI KHAN CHAU-
DHURY): (a) and (b). In an inter-
S tate mee ing held on 15th December, 
1978, the Chief Ministers of Andhra 
Pradesh and Orissa discussed. N eradi 
Irrigation Project On Vamsadhara 
riv r. In pursuan e 0 this discussio , 

nd a l'adesh Government forward-
ed the eradi P roject Report to th 
Govern en of Orissa in Februar , 
197 . h rissa Governme t com-

unic the' 0 ervatio so h 
ro c esting mod' ca-

tic . Pro' ct e ort 
ul . n-

ment has not yet been received by 
th G<lv nment of India. 
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(c) and (d). The original Project 
report submitted by the Government 
of Andhra Pradesh in March, 1979 en-
visages construction of a .barrage to-
gether with embankments on both 
sides of the river upstream of the 
barrage to protect the are'as from be-
ing suhme.rged. The extent of the 
problem can be known only after the 
modified Project Report accepted by 
)both these Governments becomes 
!available. r 

Amount of Financial Assistance given 
to tate Electricity B1aards by R.E .. C. 

38. SHRI NARAIN CHAND PARA-
SHAR: Will the Minister of ENERGY 
AND IRRIGATION AND COAL. be 
pleased to state: 

(a) the amount of financiaJ assi~t
ance given as (i) loan and (ii) grant 
to each one of the State E ... ectricity 
Boards during the last three years 
for the R.E.C.; 

(b) the number of illages electri-
fied in each year, in each Qne of t} J.e 
States separately; 

( c) whether any State Electricity 
Board has allowed the amount thus 
advanced to lapse 01 returned it to 
the R.E.C. as unspent dtl'ring an.\· 
one of the three yells; 

(d) if so, the details of such cases; 
and 

(e) action taken, if any, against 
the Boards responsible for this lapse? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A. B. A. GHANI KHAN CHAU-
DRURY): (a) Funds for rural electri-
ficatIun p ogrammes are made avail-
'able to the State Electricity Boards 
through: 

(i) ~Ian allocations directly 
through the State Plans and 

(it) Rur 1 Electrici:fi.cation Cor-
ora tion both throll h their 

Normal Programme and Re-· 
vised Minimum Needs Pro-
gramm . 

Financial assistarJ.ce to the state Elec-
tricity Boards is normally provided 
by the R.E.C. by means of loans for 
specific schemes approved by it. How-

ver, in the case of the States which 
are below the national av rage in he 
matter of village electrification, the 
(.;apital expenditure for setting up of 
Linemen Training Centre is provided 
by way of grant. Details regarding 
the financial assistance sanctioned/ 
disbursed by the Corporation as (i) 
loan and (ii) grant to the various 
States during the last three years 
(1976-1979) are given in Statement-
I enclosed. 

(b). The number of viJ1ages electri-
fied in each one of the states during 
the last three years (1976-1979) under 
the rural el ctrification scheme 
financed by the Corporation is shown 
in Statement-II enclosed. 

(c) Rural electrification schemes are 
phased for completion over a period 
ranging upto five years and the 
financial assistance sanctioned by the 
Rural Electrification Corporation i 
disbursed in instalments according to 
the phasing of the construction pro-
gramme of ~pecifi.c schemes. The 
amount not drawn according to h 
phasing envisage in the scheme is ot 
now d to lapse but is 3110we to b 

drawn in the ollowing year on the 
basis 0 the r ogre s in execut· on of 
the scheme. Even in the case of th 
amount di~bursed but '1" ilis d 
according to the time schedule n-
visagp.d it is allowed to in 
the subsequent year. Du in the Is 
hree s (19'76-1979) th 
instan e wh re the 
~nnctioned/d'sbtl sed 
i 'on s treat d 

uired to e retu n 
tion a un ent. 

(d) 

ari . 

(e). In view 0 
above, qu . ion 




